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Pupers laid

Education Research and Training,
New Delhi, for the year 1975-T6,
and the Audit Report on the Ac-
counts, together with a statement
giving reasons for the delay in
laying the document. [Placed in
Library. See No. LT-1396/77].

(ii) Fifth Annual Report and
Audited Accounts of the Raja
Ram Mohan Roy Library Founda-
tion, Calcutta, for the year 1976-
77, logether with a statement by
Government accepting the Report.
[Placed in Library. See No. LT-
1320/771.

R (iii) Annual Report of the Salar

\

Jung Museum Board, Hyderabad,
for the vear 1976-77, together with
a statement by Government ac-
cepting the Report. [Placed in
Library. See No. LT-1399/77]

(iv) Annual Report and Ac-
counts of the India Museum Cal-
cutta, for the year 1976-77 toge-
ther with a statement by Gov-
ernment accepting the Report.
{Placed in Library. See No. LT-
1319/77].

I. Accounts (1974-75) of the India Ins-
titute of Techmnology, Kanpur and
Audit Report thereon.

II. Accounts (1975-76) of the Indian
Institute of Technology, New
Delhi, and Audit Report thereon.

DR. PRATAP CHANDRA CHUN-
DER: Sir, I also beg to lay on the
Table a copy (in Hindi) of the follow-
ing papers:

(i) Annual Accounts of the Indian
Institute of Technology, Kanpur,
for the year 1974-75, and the Audit
Report thereon [Placed in Library.
See No. LT-1317/77].

(ii) Annual Accounts of the Indian
Institute of Technology, New
Delhi, for the year 1975-76, and the
Audit Report thereon. [Placed in
Library., See No. LT-1397/77].

[ RAJYA SABHA }

on the Table 132
Report of the Inquiry Committee on
Dr. Ram Manohar Lohia’s treatment

TAEK AT AT FEU O FAIAS
| TsU /A (st AngrAt wAT TEE)
HWq, § sTo THA WARK wifgdl &
YA F w9y ¥ i afqfq & gfaqgq
T UF gfq qaT TEe 9 T@aT § )

[Placed in Library. See No. LT-1337/
77]. :

Notification of the Ministry of I«‘inaﬂce
(Department of Revenue)

[

THE MINISTER OF STATE IN
THE MINISTRY, OF FINANCE
(SHRI SATISH AGARWAL): Sir, I
beg to lay on the Table a copy each
(in English and Hindi) of the Minis-
iry of Finance (Department of Reve-
nue) Notifications G.S.R. No. 726(E),
dateq the 1st December, 1977, under
section 159 of the Customs Act, 1962,
together with an Explanatory Memo-
randum on the Notification . [Placed
in Library. See No. LT-1324/77].

Delhi Sales Tax (Fourth Amendment)
Rules, 1977

SHRI SATISH AGARWAL: Sir, 1
also beg to lay on the Table a copy
(in English and Hindi) of the Delhi
Administration Notification No. F4(8)/
76-Fin.(G), dated the 2nd December,
1977, publishing the Delhi Sales Tax
(Fourth Amendment) Rules, 1977,
under section 72 of the Delhi Sales
Tax Act. 1975. [Placed in Library.
See No. LT-1323/77].

Report (1975-76) and audited accounts
of the Rampur Raza Library and rela-
ted paper

DR. PRATAP CHANDRA CHUN-
DER: Sir, I beg to lay on the Table
a copy (in English and Hindi) of the
Annual Report ang Audited Accounts
of the Rampur Raza Library, for the
year 1975-76, together with the state-
ment by Government accepting the
Report and giving reasons for the de-
lay in laying the document. [Placed
in Library. See No. LT-1403/77].
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